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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 25.05.2022 (WEDNESDAY) 

     COURT-IV (VIRTUAL MODE) 

10:30 AM 
 

In the Court of Hon’ble Mr.  Justice Rakesh Kumar Jain, Member (Judicial) and Hon’ble Dr. Alok Srivastava, Member 

(Technical) 
 

 

  For Admission (After Notice) 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 1003 of 

2021 

 

(With Defects) 

Rajasthan Drugs and Pharmaceuticals 

Ltd. Through its Authorised 

Representative Laiqur Rahman Khan 

Vs. 

ATE Project Pvt. Ltd. & Ors. 

 

Manoj K. Srivastwa Alok Tripathi-R1 

Prateek Kadewa-R3 

2.  Comp. App. (AT) 

(Ins) No. 1015 of 

2021 

Vijay Kumar Gupta 

Vs. 

Canara Bank  

 

Kushal Bansal  PBA Srinivasan 

Parth Tandon 

3.  Comp. App. (AT) 

(Ins) No. 149 of 

2022 

 

Mahadev Trading Company 

Through its Proprietor 

Mr. Hiteshbhai Rasiklal Upadhyay 

Vs. 

Supreet Chemicals Pvt. Ltd. 

 

Atul Sharma  Narendra Jain 

4.  Comp. App. (AT) 

(Ins) No. 225 of 

2022 

 

Rajasthan State Industrial Development 

& Investment Corporation Ltd. (RIICO) 

Vs. 

Sandeep Kumar Bhatt  

Liquidator JL KNIT (India) Ltd. 

 

Milind Kumar Mohit Nandwani 

Sandeep Kr. Bhatt 

Kamal Tyagi 

5.  Comp. App. (AT) 

(Ins) No. 421 of 

2022 

 

Board of Trustees for Syama Prasad 

Mookherjee Port, Kolkata 

Vs. 

The Liquidator, Stewarts & Lloyds India 

Ltd. 

 

Samrat Sengupta  

6.  Comp. App. (AT) 

(Ins) No. 422 & 

423 of 2022 

 

Deputy Commissioner of Income Tax  

Vs. 

Abhishek Nagori & Anr. 

Maithili D Mehta Mukund P. Unny 

 

  For Hearing 

7.    Comp. App. (AT) 

(Ins) No. 335 of 

2020 

Prakash Chandra Kapoor & Anr. 

Vs. 

Edelweiss Asset Reconstruction 

Company Ltd. & Anr. 

 
 

Meenakshi Rawat  Aditya Vashisht-R1 
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8.  Comp. App. (AT) 

(Ins) No. 1104 of 

2020 

 

Vikas Aggarwal 

Vs. 

Asian Colour Coated Ispat Ltd. & Ors. 

 

With 

Parth Bhatia  Pooja Mahajan 

Savar Mahajan 

Avni-R4 

Shatrajit Banerji-R2 

9.  Comp. App. (AT) 

(Ins) No. 1105 of 

2020 

 

Sapna Aggarwal 

Vs. 

Asian Colour Coated Ispat Ltd. & Ors. 

 

With 

Parth Bhatia  Pooja Mahajan 

Savar Mahajan 

Avni-R4 

Shatrajit Banerji-R2 

10.  Comp. App. (AT) 

(Ins) No. 1107 of 

2020 

 

Archana Aggarwal 

Vs. 

Asian Colour Coated Ispat Ltd. & Ors. 

 

With 

Parth Bhatia  Pooja Mahajan 

Savar Mahajan 

Avni-R4 

Shatrajit Banerji-R2 

 

11.  Comp. App. (AT) 

(Ins) No. 1108 of 

2020 

 

Kamlesh Devi Aggarwal 

Vs. 

Asian Colour Coated Ispat Ltd. & Ors. 

Parth Bhatia  Pooja Mahajan 

Savar Mahajan 

Avni-R4 

Shatrajit Banerji-R2 

                                                                                                                         

 

 
 

Copy to: - 

 

                                                                                                        By order of Hon’ble Chairperson 
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